Medical Institute, first
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by universities and other higher insti-
tutions of equal standard in India,

(c) The academic degree “Doctor of
Science” (Doktor der Wissenschaften
Promotion B) awarded by universities
angd other higher institutions of equal
standard in the German Democratic Re-
public is recognised as equivalent to
degree of “Doctor of Science' awarded
by universities and other higher insti-
!utiuu of equal standard in India,

H DEGREES/DIPLOMAS IN THE
FIELD OF MEDICINE FROM SO-
CIALIST COUNTRIES RECOGNISED
BY THE GOVERNMENT OF INDIA
AS MENTIONED IN PART II OF THE
THIRD SCHEDULE TO THE INDIAN
MEDICAL COUNCIL ACT, 1958.

1. M. D. (Berlin).

2.M. D (Royal Hungarian Univer.
sity of Sciences of Peter Pazmany,
Budapest, Hungary).

3

3 General Physician, (Patric Lum-
umb’a Friendship University, Mos-
cow).

4 M D. (Leipzig).

5. Candidate of Medical Scienre
(USSR) in Medicine awarded by the
Institute of Therapy of the Academy

.of Medical Sciences of USSR.

8 Candidate of Science (Doctor of
Philosophy) in Medicine-Branch Plas-
tic Surgery (Hungary) awarded by
Hungarian Academy of Medical Scien.
ces, Budapest.

-f4. General Physician  (Moscow
ang gecond.
Mescow).

NB. The above foreign Medical
qualifications are recognised when
held by Indian Nationals only provid-
ed they have completed the require-
ments of practical training ete.

MAY 3, 1976

Writiey Anstoere 55

1148 s,
PAPERS LAID ON THE TABLE

Gurarar Evucarron Cmss (AMowD-
MENT) AcT, 1976

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI H. K. L. BHAGAT: 1
beg to lay on the Table a copy of
the Gujarat Education Cess (Amend-
ment) Act, 1976 (Hindi and English
versions) (President’s Act, No 0 of
1076), published in Gazeite of Indla
dated the 81st March, 1976, under sub-
section (3) of section 3 of the Gujarat
State Legislature (Delegation of
Powers) Act, 1978 together with an
explanatory memorandum, [placed
in Library. See No. LT-10758]78].

ANNUAL REPORT OF HIMACHAL PrA-
pEsH  AGro-INpusTrRizs CORPORATION
Ltp, SrMra rom 1974-75

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): I beg to lay on the Table a
copy of the Annual Report (Hindi
and English versions) of the Hima-
chal Pradesh Agro.Industriea Corpo-
ration Limited, Sijl4, for the year
1874-75 along with the Audited Ac-
counts under sub-section (1) of sec-
tion 610A of the Companies Act, 1056
[Placed in Librory See No. LT-10757/
76].

CerTiFrer Accovnts or I.LT., KHARAG-
PUR FYOR 19073-T4

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P. YADAV):1 beg to lav on the
Table a copy of the Certified Ac-
counts (Hindi ang English wversions)
of the Indian Institute of Technology,
Kharagpur, for the yesy 1973-74
along with the Audit Report thereon,
under sub-section (4) of section 2¥
of the Institute of Technology Aect,
1981. [Placed in Library. See Nou
LT-10758/78].



